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Written Answers

Name of the member

Date of appointment and designation

96

1. Shri C. P. Srivastava

. Shri P. N. Jain

. Shri B. S. D. Baliga

. Shri P, C. Battacharyya

Shri J. A. Dave

. Shri Jasjit Singh

. Shri Kamaljit Singh

. Shri A. D. Pande

9. Shri Govind H. Seth

10, Shri Homi J. H. Taleyarkhan
11, Shri B. K. Kapur

12. Shri S. A. L. Narayana Row

® N wnw & wWw N

Chairman and Managing
Director 3-3-1966.
(As Director on 2-10-61)

Director w. ¢. f, 23-8-1965.
Director 20-4-1967
Director 4-12-1967
Director 30-9-1965.
Director 2-10-1961
Director 20-4-1967
Director 2-10-1961
Director 15-9-1964.
Director 14-11-1968
Director 14-11-1968
Director 14-11-1968

The members shown at serial Nos. 10.
11 and 12 have been appointed for two
years. The member against S. No. 4 has
been appointed by virtue of his being the
Government Director on the Boards of
Directors Shipping Companies. The period
of appointment for other members who
are ropresentatives of Government Depart-
ments or Public Undertakings has not been
specified as changes are effected due to
resignations; transfers etc.

(c) The Corporation have not suffered
any loss due to irregularities, thefts, stock
shortages or fire or on account of any other
causes since the vessels and other
properties of the Corporation are duly
insured against all the risks including fire.
However, cases of damages have occurred
on the vessels due to fire, and the losses
resulting therefrom have been recovered
from the insurers according to the usual
conditions of the insurance policies and
franchise and deductibles.

Law and Order in Punjab

4371. SHRI SHRI CHAND GOYAL :
Will the Minister of HOME AFFAIRS be
Pleased to state ;

(a) Whether it is a fact that law and
order situation is rapidly deteriorating in
the State of Punjab; and

(b) if so, the steps taken by Govern-
ment to effectively control the law and
order situation in the State ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
VIDYA CHARAN SHUKLA): (a) No.

Sir.

(b) Does not arise.

Appointment of Advisers in Punjab

4372. SHRI SHRI CHAND GOYAL ;
Will the Minister of HOME AFFAIRS be

pleased to state ¢

(a) whether it is a fact that three Advi-
sers were appointed in Punjab and only

two have joined so far;

(b) the reasons for the delay on the
part of the third Adviser in joining his

duty; and

(c) the likely time during which he is

expected to join ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS: (SHRI
VIDY CHARAN SHUKLA) (a): No» Sir.

(b) and (c). Does not arise.
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